FORM G
INVITATION FOR EXPRESSION OF INTEREST
SUMEET INDUSTRIES LIMITED

OPERATING IN YARN MANUFACTURING AT GUJARAT
(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India)

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016

RELEVANT PARTICULARS
1. | Name of the corporate debtor along | Sumeet Industries Limited
with PAN/ CIN/ LLP No. PAN - AAECS2583B
CIN - L45200GJ1988PLC011049
2. | Address of the registered office 504, Trividh Chambers opp. Fire Station,
Ring Road Surat, Gujarat - 395002

3. URL of website www.sumeetindustries.com

4. | Details of place where majority of Block N0.289, 291, 304 Vill.: Karanj (Kim),
fixed assets are located Tal: Mandavi, District: Surat

5. | Installed capacity of main products/ | The company is in the business of
services manufacturing of Pet Chips, Partially

Oriented Yarn (POY), Fully Drawn Yarn (FDY)
and Polyester Texturised Yarn (PTY)
Particulars Capacity in MT p.a.
CP Plant 1,00,000 (+20%)
Polyester Chips Plant | 1,00,000 (+20%)
PQY Plant 46,800
FDY Plant 46,800
PTY Plant 5,328
6. | Quantity and value of main products/ | Revenue from operations: INR 893.50 Cr (FY
services sold in last financial year 22 audited)84,201 Tons of Pet Chips /
Polyester and Texturized yarns (dispatch in FY
2022)
7. | Number of employees/ workmen (Employee + workmen ) on roll - 622
Workmen (under contract labour) - 302

8. | Further details including last available | www.sumeetindustries.com or can be sought
financial statements (with schedules) | by sending an email to Resolution
of two years, lists of creditors, Professional at cirpsumeetind@gmail.com
relevant dates for subsequent events
of the process are available at:

9. | Eligibility for resolution applicants The eligibility criteria is mentioned in the
under section 25(2)(h) of the Code is | detailed Expression of Interest process
available at: document available on

www.sumeetindustries.com or can be sought
by sending an email to
cirpsumeetind@gmail.com

10.| Last date for receipt of expression of | 02 April 2023

| linterest

11.| Date of issue of provisional list of 10 April 2023
prospective resolution applicants

12.| Last date for submission of 15 April 2023
objections to provisional list

13.| Process email ID to submit EOI cirpsumeetind@gmail.com

Date :- 10.03.2023
Place ;- Jaipur

Reg. No. IBBI/IPA-002/IP-NO0002/2016-17/10002

AFA No.: AA2/10002/02/181223/202501 & Valid upto-18.12.2023
RESOLUTION PROFESSIONAL-Sumeet Industries Limited

(UNDER CIRP VIDE ORDER DATED 20.12.2022)

Registered Address 402, 4th Floor, OK Plus DP Metro, Opp. Pillar No. 94, New
Sanganer Road, Jaipur, Rajasthan, 302019
E-mail- cirpsumeetind@gmail.com, skhorania@live.com

Satyendra P. Khorania

CIN: L45200GJ1988PLC011049




